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Part II - Section 3 
 

केन्द्र-शा�सत प्रदेश लद्दाख प्रशासन 
ADMINISTRATION OF UNION TERRITORY OF LADAKH 

 
�नवार्चन �वभाग 
अिधसूचना 

ल�ाख, 14 अ�ूबर, 2023 
 

का.आ.:- 85 लद्दाख स्वाय� पहाड़ी �वकास प�रषद� के (चुनाव) �नयम 1995 के �नयम 74 के उप-�नयम (2) 

के साथ प�ठत लद्दाख स्वाय� पहाड़ी �वकास प�रषद अ�ध�नयम, 1997 (1997 का अ�ध�नयम संख्या XXXI) क� धारा 
11 द्वारा प्रद� शिक्तय� का प्रयोग करते हुए, संघ राज्य प्रशासन लद्दाख एतदद्वारा 5व� लद्दाख स्वाय� पहाड़ी 
�वकास प�रषद, कार�गल के सदस्य� को शपथ �दलाने और प्र�त�ान कराने के उद्देश्य से प्रधान िजला और सत्र 
न्यायाधीश, कार�गल को प्रा�धकार� के रूप म� �नयुक्त करता है। 

संघ राज्य प्रशासन लद्दाख के आदेश से जार�।        
(येतीन्द्र एम मरलकर, आईएएस) 

                  प्रशास�नक स�चव , 
                 �नवार्चन �वभाग 

 लद्दाख, 14 अक्टूबर, 2023 
 

 LADAKH, SATURDAY, OCTOBER, 14, 2023  

भारत सरकार 
GOVERNMENT OF INDIA 
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ELECTION DEPARTMENT 
UT SECRETARIAT LADAKH 

Email: secy.fcsca@gmail.com 
 

Notification 
Ladakh, the of 14th October, 2023 

 
S.O: - 85 In exercise of the powers conferred by section 11 of the Ladakh Autonomous 

Hill Development Council Act, 1997 (Act No. XXXI of 1997), read with sub- rule (2) of rule 74 
of the Ladakh Autonomous Hill Development Councils (Election) Rules 1995, the Administration 
of the Union Territory of Ladakh hereby appoints the  Principal District and Sessions Judge, Kargil 
as the Authority for the purpose of administering oath and affirmation to the members of the 5th 
LAHDC, Kargil. 

 
By Order of the Administration of Union territory of Ladakh.    
 
 
    

 
(Yetindra M. Maralkar, IAS) 

Administrative Secretary, 
Election Department, 

UT Ladakh. 
 
 
  
 
“No legal responsibility is accepted for the contents of publication of advertisements/publications in this part of The 
Ladakh Gazette. Persons notifying the advertisements/public notices will remain solely responsible for the legal 
consequences and also for any other misrepresentation etc.” 
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